FORM A

FUBLIC ANNOUNCEMENT

(Under Regulation € of the Insclvency and Bankruptcy Beard of indis (Insclvency Resolution

Process lor Corporsle

Persors) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
SAHELI EXPORTS PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of the Corporate Daeblor | Sahek Etpnrtu Private Lerded

2 | Do of Incorporaton of 01 0r 2004
r“f*vs:):::-ranftl Dﬂ_ﬁm’ o

1 | Authoeity wnchis uﬂurh (,4 r;:(r )||t' R\"u.‘,',' Chennal

| L)emr_r Ll u...mmragmema B
';4 Ic Soeporale identity No/Limited | U40102TN2004PTCO538 14
| Lishility Idantficabon No of
uoﬁwale Demnr - —

§ a‘mmem of the regmu-.ren office | New No 25/0id No. 10, Sir Madhavan
and pancipal oMics (If any) of Nair Road, Mahalingapuram
C<¥Wﬂ|ﬂ- Dvlﬂur Nungnmbal-.knm Ch-n:n.u GDC OZH

ﬁ Ir‘-sﬂlmr‘u commancement date | 21032022 (Orcer pmmqmcm an
in respact of Corporate Debtor | 21/03/2022 and the order was recesved

=) R _| thvough emad on 20032022) .
|7. | Estimated daa& of closune of |rmozz

| Insalvoncy Resoltion Process

8 | Name and the mgistraon number
of the Insolvency Profassional
acling as inlesirm Resolution
Professional

Ramasamy Shanmuggam, IBBI Reg No.
IBEBIAPA-001P-POD811/201 7-2018/11378

9 | Address and e-rmai of the Inlerim
Resolution Professional, as
regislerad with the Board.

101} Address and e-mail to be used |
for comespondence with the
Interim Resoluton Professional

No. 207, ist Floor, Thinulusmanan
Near Kalyan Silks, 11F, Mettur Road,
Erode - 638 011.

emaid id : shanmuggam@yah 0o.co.in

Near Kalyan Silks, 11F, Mettur Road,
Erode - 638 011

email id : shanmuggam@@yshoo.co.in
shanmuggamnigmall.com

11 | Last date for submission af

Clarns

0B/04/2022 (14 days from the dats of
recuipt of order)

[ 12| Classes of credions, f any, under

| |clause (b} of sub-secton (6A) of

| sactkon 21, asconained by the
Interim Rescition Prolesssonal

Name the class{es) Not Applicable

13 Names of inschvercy Professionals
identifd 1o act &5 Authorise
Representalive of Crédidlors o &
Clasa (Three narmes for each claus)

W -
ZE2E
>> P

14] (a) Redevant Forms and
(b) Details of authorized

representalives are avallable al

(@) Wab Bnik N A
(b) Physical Addross - NA

Ncﬂune ks hareby goven that the National Lomoar"v Law Tribunal has ortered the

commencamsnt of 8 Camporate Insolvency Resohtion Process of Mis, Saheii

Exports Private Limited vide their order dated 21022022

The creditors of M's. Saheli Exports Private Limited are hareby called upon to

sutwnill thes dasrs with prog! on or balors DETMZ022 o the Iintenm Resoltion

Professsonal ot the address mentioned against engry No. 10

The financial creditors shall submil heir clasms with proof by electronic moans

anly AR Other Crediors may submil the ciaims wath proof in person. by post of by

alectronic méaans.

A fmancial creditor balanging 10 8 ciass, as listec against the entry No. 12, shall

indicate its cholce of aulhonsed representative fom among the three insolvency

professionals lisled agamst entry No. 13 1o acl as authorised representative of

the class [specily class] in Fomm CA

Submission of lalse or misleading proofs of claim shall atiract penalties.

Ramasamy Shanmuggam

interim Resolution Professional

1881 lln’ Ne. IBBYIPA-DG1AP-POOBT1/2017-2018/11378

Date 24-03-2022
Place . Erode




